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any serious imbalance in the ratio of debt to
equity capital of the Company. Government is
of the view that there need be no consequent
disincentive to entrepreneurs and businessmen
engaged in productive enterprises.
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Foreign Exchange to Ex-Rulers

1737. SHRI HUKAM CHAND
KACHWAI: Will the Minister of FINANCE
be pleased to state the total amount of foreign
exchange granted to ex-rulers for visiting
foreign countries during the last two years ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI VIDYA
CHARAN SHUKLA): The Reserve Bank do
not maintain statistics on the basis of the status
of the persons as ex-rulers of States. If any
spceific names are given, the information
regarding foreign exchange sanctioned during
the last two years to them could be given.
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Seizure of Smuggled Goods

1740. SHRI N. N. PATEL: Will the
Minister of FINANCE be pleased to state :

(a) whether the collector, Customs has
detected and confiscated smuggled goods worth
lakhs of rupees at Surat, Bulsar, Bilmora,
Navasiri and Daman in September, 1970 ;

(b) if so, the value of the goods ;

(c) the penalty imposed on and realized
from smugglers and the precautions taken for
the future ; and

(d) the number of persons (men and women
separately) involved in the gang and their
names ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI VIDYA
CHARAN SHUKLA): (a) to (c). During the
month of September, 1970, in 4 cases contra-
band goods valued Rs. 32,03,441/- were seized





